
COMMITTEE ON
absence o f  members from the sittin g s  of the HOUSE

(Seventh Lok Sabha)

SEVENTH REPORT 

(Presented on )

I ,  the Chairman o f  the Committee on Absence o f  Members 

from the S it t in g s  o f  the House, having been authorised by 

the Committee, present th is  th e ir  Seventh Reports

2.  The Committee held a s i t t in g  on the 23rd March, 1932.

3* The Committee considered ap p lica tion s  f o r  leave o f  

absence from three Members. The recommendations o f  the 

Committee w ith respect to  the a p p lica tion s  are given in  the

Appendix*!

( P. V. G. RAJU )

NEW DELHI;

March 23 .1 9 8 2 .
Chaitra 2, 1904(Saka)

Chai rman,
Committee on Absence o f  Members 
from the S itt in g s  o f  the Housed



APPENDIX

( Vide par a 3 o f  the Report)

------------------- ---------------------------
Name o f  Member who 
has applied fo r  
leave o f  absence

.............

Period f o r  
which leave 
applied 
fo r

Reasons
f# r

Ifeave

Period  fo r  
whi ch 
leave  o f  
absence 
mayxbc 
recommen
ded by the 
Committee

Remarks

Shri Jharkhande 
Rai

18.2 .82  
to 

6,5*82  
=78 days

Para
ly s is

18.12. «  2 
to

17. 4*i82 
=*59 days

Shri M*S.K. 
Sathiyendran 

«

3 .3 .8 2  
to

4 .4 .8 2  
=33 days

Heart
attack

3^3^82 
to 

2*14*i82 
=31 days

There w ill  
be no
s it t in g s  o f  
the House 
on 3. 4* 83 
and
4*4*82
being
Saturday
and
Sunday.

Shri M aldevji M. 
Odedra

18*2*82 
to  

6. 5. 82 
=78 days

Kidney
trouble

18*= 2^8 2
to

17.4*82
=*59 days

£e the Conunittee do n ot recommend leave  f o r  more than 59 days at a 
^Members may be granted leave f o r  59 days in  the f i r s t  instance.'


